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Shri Shra* Naniyu D»« t l ie

Ptrliamentary Secretary stated that the 
pulling of chains between Samastipur and 
Darbhanga is very mimcrous. May I know 
whether any statistics are available as to 
the number of such pullings ?

Shri Shttlmawas Khan : I would 
not say that the pulling of chains on the 
•ection Samastipur-Darbhanga is parti­
cularly bad; in fact» it is bad all over 
Bihar.

Shri Bhmgwftt ]hs Axmd t It has
become a fashion for the Parliamentary 
Secretary to reply in this manner.........

Mr. Sp«Ak«r i Order, order.

Shri Bhafwmt Jha Asad t He should 
not cast an aspersion on the whole of 
Bihar like this................................

C.T.O.

♦6««. Shri Kamath t Will the Minis­
ter of Food and Agricultiire be pleased 
to refer to the reply given to Starred 
Question No. 389 on the 3rd August, • 
1955 and state;

(a) whether any proposal to further 
feduce tractorization rates is under consi­
deration of Government;

(b) if so, the details thereof;

(c) whether reduction already an­
nounced will have retrospective meet;

(d) whether Government propose to 
teduce the rates of interest charg^ on 
tractor taccavi; and

(e) if so, to what extent ?

The Minittar of Agricultnra (Dr* 
P.S. Dethmukh) 1 (a)

The details have not yet been

(c) No.

(d) and (e). Tractor taccavi presumably 
m ans outstanding instalments of reclama­
tion charges payable by th  ̂ cuhivators. 
The interest on such chazges is a matter 
^tween the cultivators and the State 
Governments ^nd the Government of 
India have no information on this point.

Sbri Kamath s Arising out of the 
answer to part (c) of the question, may I 
know why this reduction hu  not been 
tnade #ith retrospective effect ?

Dr. P. S. Dethmukh *t No question 
hM arisen about retrospective effect. The 
M tter is under consideration between the 
State Governments and nourt-'lvca. We 
had originally made certain suggestions 
by which the difference between the 
payment made by the cultivators and

the charges incurred was to be divided 
fifty-fifty between the State Government 
and the Government of India, but 
certain State Governments are not prepar­
ed to accept this proposal. He cc 
some other formula is being tried to be 
evolved.

The Mlniater of Food and Agricnl- 
tnre (Shri A. P. Jain) 1 With your permis­
sion may I add a word? We are consi­
dering a reduction of rates for the future. 
There is no proposal to reduce the rates 
which were formerly contracted.

Shri Kamath t Are these rates, 
interest and instalments for the tractor tac­
cavi fixed by the Central Government on 
their own, all these three, or are they fixed 
by the Central Government in consulta­
tion with the State Government, each one 
of these, or which by the Central Govern­
ment and which in consultation ?

Dr. P. S. Deahmukh t When the 
Central Tractor Organisation was started, 
the Government had fixed certain rates and 
the fixation of the rates does rest with 
the Central Government, of course after 
consultation with the State Government. 
We cannot merely do it on our own. But 
so far as the instalments and interest are 
concerned, it is between the cultivators 
and the State Government, althoush 
sometimes, since we are interested in the 
recovery the State Government consults us 
whether so many insulments should be 
given or not.

Shri Kamath t Is it a fact that the 
rate of interest charged by the C.T.O. 
on these tractorization charges is flir 
higher than the rate of interest charged by 
the State Government on their own 
tractors?

Dr. P. S. Deahmukh t My reply 
will show that we do not charge any interest. 
It is because the recovery is to be made 
from the State Government, and the 
question of interest is really the concern 
of the State Government. We do not 
charge any interest.

Aecnmnlation of MaUa

• m . Sardar Hukam Singh: Will the 
Minister of Cammunieatlona be pleased
to state:

(a) whether as a result of h â ŷ 
rains and floods there'was ary accu. 
mulation of unsurcharged second class 
mails In North India during October 
1955;

(b) the places where and the dura­
tion for which deliveries remained 
suspended?

TheiD ^ ttty M  
(Shri Ra|

MIsDaterofCo ak

certain* offices.
) : (a) Yes, in
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(b) I to i 6 days at different placet.

SanUr Hukam Singh s Are there 
any places which remained cut off lo far 
at communication was concerned, even 
in respect of first class mails ?

Shri Ra) Bahadur t Amritsar was
one of them and there are other towns in 
Punjab and the Western Districts of U.P.

Sardar Hukam Singh t May 1 know
whether the second class mails remained 
suspended throughout the period when 
there was no railway service or were 
alternative methods adopted for carrying 
them by air or by motor lorries or other 
means?

Shri Ra| Bahadur : The period 
during which they remained suspended 
differed from place to place and district 
to distria, and these services were resumed 
as and when the road connections or 
rail links were restored.

Sardar Hukam Singh t What was
the longest period durirg which any 
particular place remaired cut off so far 
as these mails were concerned ?

Shri Raj Bahadur i Sixteen days.
I have got a complete list of placet and the 
days for which the mails for each of these 
places remained suspended, but it will 
take a long time to read.
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Shri B o g a w a t: May I know whether 
there is a rreac demand for minor 
irri âiion projec s in scard y aress and 
pcop e are prepjrod to gi e hî lf the 
cost oy shramdan, and if so, wheihtr 
pro ision for r îs will b: made in the 
Second F i.e  Year Plan?

Dr, P. S. D thm ukh : TMs does
not very much ari e ouc of thî  oues- 
tkm, but 1 can le l  the hon. Member 
that we ha e e ery sympathy for minor 
irri^a ion works in scard y areas vnd 
the Gk> ernmen *s atten ion is poin ec ly 
drawn to it and they are trying to do 
tt eir besL

M r. Speaker : The question is whet­
her Gover men  ̂ have made any arran- 
gcmencs for making use of skramdan ?

E r. P . S. Deahmokh : Yes; that ia 
•sstmially done by the Suie Go\em-




